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1Order of The TribunalNotes of The Registry r
ti

?

Heard learned counsel for both sides.

Since speaking order has.. been passed, contempt

proceedings are dropped. Notices issued to the respondents
l
f

stands discharged. Petitioner shall be at liberty to challenge .1■

j

the same by filing a fresh O.A. if still aggrieved.
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(B1D1SHA BANERJEE) 
MEMBER (J)

(DR. NANDITA CHATTERJEE) 
MEMBER(A)
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